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No.O.A.555 of, 1996 

Date of rder $ 11.2. ZO 2 

Present z Hon'ble Mr. Jitjc G.Ia• Gta, Vice-

Mon'ble Mr. S. itswas, Admini s trative 'Member 

HIMANGSH U K• . NANDY 

N 

UNION OF 

 

For the applicai t 	$ None 

For the respondents : Mr. LM. 

ORDEIR 

 

ry. coinsel 

None is present for te ,plicant even when the matter. 

is called for the secnd timej, 	e application is, therefore1 

dismissed for default. No ord as to. • costs. 
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